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(b) whether thorough inquiry, depart-
meDt I and exemplary penal action have 
been taken, if so, details thereabout; 

(c) if not, the rea. ons therefor ; 

(d) whether 26 irrigation tube well 
certified by bank managers to have been 
sunk were found afterward never to have 
been link ; and 

(e) if so, details there about and action 
laken thereon ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF 'FINANCE CSHRI 
JANARDHANA POOJAR Y) : (a) Yes, Sir. 

(b) and (C) Enquries have been made 
into some of the complaints. However. 

ational Bank for Agriculture &: Rural 
Development (NABARD) has been asked 
to undertake a thorough investigcition into 
tbe complaints as a.lso procedures followed 
by the branches. 

(d) aDd (c) The i nve~tigation of 
ABARD will cover the~e allegations 

also. 

Ban 00 the xport of Frog 

3950. SHRI SUSHIL BHATTACHARYA: 
Will the Minister of COMMERCE be 
'plea ed to tate: 

(a) whether Government contemplate 
total ban on the export of frog in view of 
lhe ecological imbalance; and 

(b) if not, what is the extent of foreign 
e change loss involved in su h a ban? 

THE DEPUTY MINIS ER IN THE 
MINISTRY 0 OMMERCE (SHRI P. A. 
SANG MA) : (a) During the breeding 
season i. e. from 15th Aprial to 15th August 

. v ry year, frog catching and processing of 
frogleg are banned. Moreover, froglegs 
of sizes smaller than 0 pair pee kg. are 
,banned for export. Complete Dan on the 
:e p~rt of fro.~legc; Is n t contemplAted. . ,. 

... .' (c If' there i total ban on e)tport 
of tb:(jt~m,. the foreign ' e~cb~nge to~s 'may . . 

be to the: extent of Rs. 11 crore 0 R . 12 
crores per annum. 

. cUing Up on Coffee Proce ing P lant 
in 1983-84 

395 1. SHRIMATI JAYANTI PATNAIK 
Will the Minister of OMM8RCE be plea ed 
to tate: 

(a) whether Go ernment ha e a propo al 
to 'et up ome coffee proce iog plant in 
J 9 3-84 : 

(b) if . 0, the number of coffee proce sing 
plants set up 0 far ; and 

(c) the number of such plants propo ed 
to be set up before the end of the current 
financial year in dif~ rent place ? 

HE DEPUTY MINISTE IN 1 H 
MINISTRY OF OMMERC (SHRJ P. A. 
S NGMA): (a) Ye, ir. 

(b) Three. 

(<.:) Three are likely to be commissioned. 

Payment of D.A. to Pensioners 

3952. SHRl A. NEELALOHITHA-
DASAN NADAR: Will the Minister of 
FINANe be plea ed to state: 

(a) whether Govt. are aware of the 
fa t that the Pen ioner are suffering due to 
the rise in prices; 

(b) if so, whether Govt. propose to 
i ue orders giving ~n ioners DA according 
to the ri e in prices; 

(c) what are the other dt:mands of the 
pensioners in India; and 

. (d) detail thereof an~ the action t~ken 
by Govt. thereto? 

THE MINI TER OF TATE IN THE 
MINI TRY OF 'FINAN E (SHRI PA:TTA': 
am RAMA RAO): (a) and (b) Deah.css 

'elie'f i paid to PenSioners on' • the b'a i of . , ," 
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recommcndations of the Third Pay ommis-
sion. It is sanctioned on ' 8 point ri e in the 
12-monthly average of the average All India 
Consumer Price In~ex for Industrial Workers. 
No proposal for increasc in the existing 
ra te of Dearne relief is at presenr under 
consideration. 

(c) and (d) Various demand e.g. restora-
tion of commuted portion of pension, grant 
of Iiberalised pensionary benefits to pre-1964 
widow etc. are made by pensionet'i from 
time to time and these are considered by 
the Government as and when they are 
received . 

apital Imc ted in Publk Undtrtakirg 

3953. HRJ A.K. ROY : Will the 
Minister of TNAN be pleased to state; 

(a) total capital invested in the publ ic 
sector enterprises under the Centra) Govern-
ment in the constant price of ' 970 and the 
current price a on) -4- 83; and 

(b) cumulati e los ' and profit of such 
enterprises ? 

TH MJNI T R OF TAT IN THE 
MINISTRY OF INANC (SHRI 
PATTABHJ RAMA RAO) : (a) The total 
capital invested in the Central public ector 
enterprises a on 3 J -3-1982 is given in the 
AnnUf\l public nterpriscs Survey for the 
year 1981-82 wh ich was placed on the Table 
of the House in February, 1983. As per the 
same the figures are a follows :-

Total Equity 

Total Loan 

(Amount Rs . in crore ) 

As on 31-3-1982 

J 1,777 

12,984 

Tota) .24.761 

Since investments arc being made in ~bc 
various public enterprises at different points 
of time it would Dot be asible to indicate 

the pr sent investment of Rs', 24,761 crores, 
in terms of either constant price of 1"970 or 
the current price as on 1-4-!9 3. 

(b) Perhaps the Hon' ble Member j 

referring to the overaJl profit /Joss position of 
tbe Centra' public enterprises , he figures 
a re as follows :-

] 981 -82 1982- 3 
(Provisional) 

(i) No. of profit 106 '102 
making cnter-
prises 
Amount of pro-
fit made by pro-
fit making enter-
prises after tax 

(R . in crorc. ) ( -;· )1297-30 ( .~ )1655.4 

(ii) No. of loss mak-
ina enterprj~es 80 83 
AmOUDt of los 
making enter-
prises afrer tax 
(R . in crore. ) ( )812.72 (- )1055.97 

Total profit( , )/ (-' )484.5R ( +- )599.4 
Loss (--) 

Cntnt of Mor I .D.A. J' und, to India 
t han China by'" orld Bank 

3954. SHRJ ANANTHA RAMUL 
MALLU : Will the Minister of FTNAN 
be pleased to slate: 

(a) whether it is a fact that the World 
Bank is likely to grant more IDA funds ill 
favour of India than China; 

(b ) if so, whether Jndian overnmcnt 
has aJ 0 clarified its posi tion that bas the . , . 
distinction of being the only country that is 
living up to and exceeding its agreements 
with the International Monetary Fund '8 

extended fund facility ; and 




